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coke so as to make available laraer quanti-
ties to the States. To encourage the use 
and increase the availability of soft coke. 
the Central Mine Planning and Design 
Institutes Ranchi (CMPDIL), a subsidi ary 
of Coal India Ll.d., have developed a new 
technology for the manufacture of smokeless 
solid fuel, plants for which can be establish-
ed in the Small Scale Sector, also obtaining 
bye-products which at present are wasted. 
Recommendations of the Advisory Board 

on Energy would be considered in appropriate 
• forms and a policy evolved defining the 
potential and limits to the use of soft coke 
as domestic fllel. 

Telephone Ad~.lat in Panajf, Goa 

3782. SHRI SHANTARAM NAlK: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Maharashtra Circle of 
the Telecommunications Department held a 
Telephone Adalat in Panaji. Goa ~ 

(b) if so, when the same was held; 

(c) the number and nature of com-
plaints received and the relief given; 

(d) whether this AdaJat "Was sut:cessful 
in providing the solution to subscribers' 
complaints; 

(e) whether the Members of the 
Telephone Advisory Committee or the 
elected representatives of the people were 
associated with the Adalats ; and 

(f) if not, the reasons therefol '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) Yes, 
Sir. 

(b) It was held on 19th October, 1987. 

(c) To tal 18 complaints were received 
MS per details below: 

Excess billing 
Refund of Collection 

charles 

7 
I 

Demand for new telephone 
connections 

rauity working of 
telephones 

AU the above complaints were discussed 
and decided to the sa tisf~lction of concerned 
participants. 

(d) Yes, Sir. 

(e) As the case-particulars are invited 
in advance through advertisements in local 
media and discussed with the subscriber on 
the appointed day. associating the members 
of the Telephone Advisory Committee or 
ejected representatives with the Telepbone 
Ada lat specificalJy for the purpose is not 
considered ncces~ary. 

(f) In ,"'iew of rep')' (0 (e). above, 
question doeCi not anse, 

Urillillg in 2-1.Pargam,' District or 
West Bengal 

3783. SHRI AMAL DATTA: Win 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to Hate; 

(a) whether the d riJIing work in South 
24 parganas of West Bengal is not progress-
ing on account of variou!\ difficulties in 
terms of aV8 j lability of ~ufficient rigs and 
other equipment and material ~ 

(b) if so, the probahle effect on the 
SUCl'CSS of drilling work in that region ; and 

(c) the various steps ~so far taken or 
proposed to be taken in different areas of 
the dislric( for successful drilling opera-
tion~ ? 

THE MJNJSTER OF STATE OF THE 
MINISTRY OF l)ETROLEUM AND 
NATURAL GAS (SHRI BRAHMA DUTT): 
(a) No, Sir. 

(b) and (c) Do not arise. 

Import of Secund Iland Machinery by 
Sews Paper Mills, Orissa 

3784. SHRI SOMNATH RATH : Will 
the Minister of INDUSTRY be pleased to 
state : 
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(a> whether Government ar~ aware 
that tbe Sewa Paper Mills at Jeypore 
Koraput District. On.;sa bad procured and 
instal1ed discarded ,~~ond band ImporteJ 
machmery : 

(b) the country from Whl:h th~ SJ.ld 
machmery wa" Imported and how much 
duty wa spaid , 

(c) wh~ther Gov~lnm':llt are aware 
that the alleg.:ltlon from pubh~ that th.: 
engmeer~ 01 fmanclal orgam~atlOn III collu-
sion wIth th¢ entrl!preneur have ccrtlfled the 
machInery as operatIon wl)rtllly but th~ mdl 
has to he clo.,ed d.n d 

(d, whJt lli the e'{t:nt of tore')t area 
le.:lsed OJt to '5~Wd. Mllh by Governm~nt of 
Orissa for pr\)~Urlng rdW matenals such d!) 

bamboo. ct~. and how many trees were 
standmg on the lanJ and Ih market vdlue 1 

rHE MINISTER OF STATE IN THE 
DEPARTMENr Or lNDUt;rRIAL DEVE-
LOPMENT l'\l THE MINISTRY OF 
INDUSTRY (SHR[ M. ARUNACHA-
LAM) : (.1) and (b) MIs Sewa Polper Mills 
had IlnpOfH!U dnd Jn~tdlled the followmg 
second-hand mdchlne!!t 

(I) M F Pclper Mclchme from Norway: 
Sweden 

(JI) Reco\cf) bOiler from Sweden. 

(IIJ) B.H..J.. plc,"ure tUt hme from Sweden 

According to the lI1formatlOn given by 
the Company, a sum ot Rs. 154.34 lakh~ 

has been paid a~ Customc; Duty 

(c) Import of ,C(..ond-hand machinery 
has becn allowed, taking into account the 
Chartered Engmeer's Certificate with regard 
to the year of manufacture, condltion of the 
machmery. Its rC,)ldual life etc. In accord-
ance with the procedure laid down The 
FmanclaJ In'\tltutlons have indicated that 
they had no role III selection of the second-
hdnd paper machane. 

(d) Government of On~s..t has <illotted 
25,250 hectares of forest land to the 
Company. Details about the standmg trees 
and thel r market value arc not available. 

I.cntificati.x. of ImI.sttie~ 

3785. SHRI S.M. GURADDI : 
SHRI G.S. BASAVARAJU . 

Will th¢ Mini~ter of INDUSTRY he 
pleased to ",tate 

(a, whether a working group comprising 
of Indu~trIal Development Bank af India 
and Industrial Credit and Investment Cor· 
poratlon of Iuola has been a~ked to identlfy 
IOdustTle~ for whoc;e product~ there may be 
reduced demand in the domestic market; 

(b) If so, whether the \\orkang Group 
ha\ ~ubmltted Ito;, "I..in, , dnd 

(c) the time by whIch d J m.il ueCll)lon 
10 lhlS leg.drd .' likely to • e l£lken ? 

THE MINISTE.R OF STAff! IN THE 
DEPARTMENT Ol~ INDUSTRIAL DEVE-
LOPMENT IN 1 HE MINISTRY OF IN-
DUSTRY (~BRI M ARUNACHALAM)· 
(a) No Sir However, Jndustnal 
CredIt and Inve~tmcnt CorporatIon of Jndla 
ha~ conducted a study on the Impact of 
drought on the Indu~tflal ~ector. The c;tudy 
cover~ on Iy ] 6 Indu~tTJe~ ha vmg a weight 
of 28 per cent In the mdex of Industrial 
Production ]ts maUl l.onclusJon J~ that 
the Impact of dlought on I11du5tndJ growth 
will be margm a 1 

(b) and (c) Docs not Lln~e 

Strikl" by (entral I rade Union in 
\\1 e~t Benlai 

3786 SHRI INDRAJIT GUPTA 
Will the Mm l~ter of INDUSTRY be pleased 
to state: 

(a) whether Government are aware 
that th~ Central Trade UnIons 10 pubhc 
'iector indu~trie~ In West Bengal have 
decIded to go on strike on 23rd November, 
J 987 to press for the I r demands ; 

(b) Jf so, wha t are their demands and 
Government's reactIon thereon; and 

(c) the actIOn ta ken by Government (0 

avert the strike? 




